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[¥. 1(13)/2015-FTaTHE]
MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY

NOTIFICATION
New Delhi, the 11th April, 2018
S.0. 1635(E).—In exercise of the powers conferred by section 79A of the Information Technology
Act, 2000 (21 of 2000), the Central Government hereby notifies Forensic Science Laboratory, Sector 14, Rohini, New

Delhi under Government of National Capital Territory of Delhi, as Examiner of Electronic Evidence within India with
the following scope, namely:—

(a) Computer (Media) Forensics excluding Floppy Disk Drive;

(b) Mobile Devices Forensics.
[No. 1(13)/2015-CLFE ]
S. GOPALAKRISHNAN, Jt. Secy.
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